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Rural ou~ing where in it is stated that 
almost all of the Rs. 800 crares of ousin~ 
finance provided by the major institutional 
agencies has benefited urban areas and 
virtually nothing has  been done for rural 
areas ; 

(b) if so, the details; and 

(c) what measures are proposed to be 
taken to improve the housing facilities 
in rural areas ? 

mE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI 
MAGANBHAI BAROT) : (a) and f (b) • 
In an article titled "Houses for the Rural 
Poor" prepared by a Reserach Officer in 
the Reserve Bank of India and published 
in Reserve Bank of India occasional papers, 
Vol. I No. I, December, I~, it has. 
been stated th1t "the total housmg finance 
provided by the major institutional credit 
agencies amounted between Rs. 750 to 
Rs. 800 c,'ores by 1978. Almost all of 
this benefited urban centres." This article, 
is based on  a study and the views elCpressed 
therein are not necessarily I hose of the 
Reserve of India or its Central Board of 
Directors or the Editorial Committee 
which published the article. According 
to the Reserve Bank of India, the conclu-
sion that almost all Institutional finance 
for housing has benefited urban centres 
is not based on any available data relating 
to housing finance provided by financial 
institutions. 

Major portion of bank finance for 
housing is provided in the form of loans 
and subseription to the  guaranteed bonds 
and debentures of HUDCO and the 
State H ousing Boards. Separate figures 
regarding deployment of institutional 
finance in rural and urban areas are not 
available with financial institutions. 

(c) The Minimum Needs Programme 
places a high priority on the provision 
of ous~ sites and assistance for construction 
of houses for the rural landless workers. 
The VIth Plan propOltI:s to provide house 
sites to all the landless families who have 
not already been provided house sites and 
construction assistance to about 25 % of 
those families who have not already been 
provided such assistance. 
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Export of Tobacco During I98o-8r 

1663. SHRr RASABEHARJ BEHERA: 
Will the Minister of COMMERCE be 
pleased to state : 

(a) the quantity and the value in rupees 
of tobacco exported during I gSO-81 country-
wise; 

(b) the total amount offoreign ClCchange 
earned from tobacco exports during the 
period; and 

(c) the rate of export duty levied and 
the total amoun t of elCport duty collec. 
ted therefrom ? 

THE MINISTER OF STATE IN TIlE 
MINISTRY OF COMMERCE ( HRI 
KHURSHED ALAM KHAN): (a) and 
(b).A statement showing country-wis 
ClCpOrts of tobacco with quantity and value 
during 1980-81 (April- overnber) is en-
closed. 

(c) Rates of duty levied on export of 
unmanufactured tobacco under the various 
A.cts and the amount coUected therefrom 
durinit 1980-81 (April-November) are 




